THE HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal, the 19" February, 2025

No. HCM/D-42/2023-Estt.—I/’5275 / . In pursuant to this Registry’s Advertisement of
even number dated 11" December, 2024 regarding engagement of Technical Assistants (Daily

Wager) in the High Court of Manipur and in continuation of the Skill Test — 1 held on 28" January,

2025, and as per the recommendation of the Examiner and approval thereof by the Al-Assisted

Legal Advisory Committee, candidates bearing the following registration numbers (not in order of

merit) are hereby shortlisted to appear for Skill Test — 2.

1. TECA-5
2. TECA-202
The schedule for Skill Test — 2 is as follows:
Sl Date of : 4 2 i
No. Post Eaination Reportmg Time Examination Venue
Technical Assistant . :
1. (Skill Test - 2) 26.02.2025 11:00 A.M. High Court Complex
«’/
/ — V/
Ne e Za/ \K)AA&W«
(REETA LAISHRAM)
LANGUAGE OFFICER (SPECIAL OFFICER)
HIGH COURT OF MANIPUR
Copy to.-
1. The Principal Secretary to Hon'ble The Chief Justice, High Court of Manipur.
2. The Private Secretary to Hon'ble Mr. Justice A. Bimol Singh, Judge, High Court of Manipur.
3. The Private Secretary to Hon’ble Mr. Justice A. Guneshwar Sharma, Judge, High Court of
Manipur.
4, The Private Secretary to Hon’ble Mrs. Justice Golmei Gaiphulsillu, Judge, High Court of Manipur.
5; The Registrar General, High Court of Manipur.
6. _ The Jt. Registrar (Judl.)/CPC, High Court of Manipur.
\Z-~ The System Analyst, High Court of Manipur.
- With a request to upload the same in the Official Website of this Registry and also make
necessary technical arrangements for the conduct of Skill Test — 2 for Technical Assistant.
8. The Court Officer — I, High Court of Manipur
- With a request to make all necessary arrangements.
9, Concerned File/Guard File.



